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vr West Bengal Act XXII of 1953 

~ THE CALCUTTA UNIVERSITY (EXTENSION OF TERM — 

ae » OF OFFIGE OF FIRST VIGE<GHANGELLOR) ACT, - 

“9953. to, : 

' [Passed by the West Bengal Legislature. i 

oye " [Assent of the Governor was first published in the , Calcutta” Gazette, 

ee, Betraordinary, of the 11th December, 1953.] Cone 

yo! jAin ‘Aci to provide. for the extension of the term of ‘office of: 

Se the first ‘Vice-Chancellor. of the Unwersity of Calcutta. 

Vo - Wautinzas it is expedient in the public interest to extend 

-. the term of office of the first Vice-Chancellor of the Univer- 

" sity of Calcutta ; , : . 

Tt is hereby enacted as follows :— 

1. (2) This Act may be called the- Calcutta University ‘Short title 

        

   
   

    

    

    

  
4 . oo, (Extension of Term of Office of First Vice-Chancellor) Act, oo Loot 

1953. 
~ | COMOROS -ment. - ' 

(2) Tt shall be deemed to have come into force on. the- 

1th day of September, 1953. a 

. 

a |! %& Notwithstanding anything contained in . sub- Bxtension i “|, 

| “ Lest ‘Ben. section (J) of section 52 of the Calcutta University Act, of the term * ."” 

wet XVEIT 1951, or in any order made thereunder, the, Vice-Chancellor ‘of office of 

of 1951. . of the University of Caleutta appointed under - -that sub- vise- 

section and referred to in that Act as the first Vice-Chancel- Chanecllor* 7: |: 

we | Jor, shall hold office as the first Vice-Chancellor for a period of the. ** 

ve, of two years and six months from the date of his appointment University ; 

under that sub-section as such Vice-Chancellor. 
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